
This Corrigendum to the Public Announcement is being issued by YES BANK Limited (“YBL”), [hereinafter referred to as the “Manager to the Offer”] on behalf 
of Aarti Management Consultancy Private Limited, Aditi Management Consultancy Private Limited and Anjoss Trading Company Private Limited [hereinafter 
collectively referred to as the “Acquirers”], pursuant to and in compliance with among others, Regulations 10 and 12 of Chapter III of the Securities and 
Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 1997 and subsequent amendments thereto (the “Takeover 
Regulations” or the “Regulations”). 

The shareholders / beneficial owners of G. P. Electronics Limited (“GPEL” or “Target Company”) are requested to note the following developments / 
amendments with respect to and in connection with the Public Announcement dated November 28, 2007 (“PA”).

Revised Schedule of Activities

Securities and Exchange Board of India (“SEBI”) issued comments on the draft Letter of Offer on January 4, 2008 and therefore the dates with respect to various 
activities as per the disclosure made in the PA have undergone a change. 

Letter of Offer cum Form of Acceptance and acknowledgement [which includes Form of Withdrawal] (“LOF and Acceptance Form”) and transfer deeds have 
been dispatched to the shareholders / beneficial owners so as to reach them on or before January 18, 2008 and the revised schedule of activities is as follows. 

Registered Office: Peninsula Spenta, Mathuradas Mills Compound,
Senapati Bapat Marg, Lower Parel, Mumbai 400013, India

Cash Offer for acquisition of Equity Shares from shareholders / beneficial owners

CORRIGENDUM TO THE PUBLIC ANNOUNCEMENT 
For the attention of the equity shareholders of 

G. P. ELECTRONICS LIMITED (“GPEL”)

This corrigendum to the PA is being issued on behalf of the Acquirers (i) Aarti Management Consultancy Private Limited, 2nd Floor, 16, Alli Chambers, Nagindas Master Road, Fort, 
Mumbai 400 001; (ii) Aditi Management Consultancy Private Limited, 2nd Floor, 16, Alli Chambers, Nagindas Master Road, Fort, Mumbai 400 001  and (iii) Anjoss Trading Company 
Private Limited, 2nd Floor, 16, Alli Chambers, Nagindas Master Road, Fort, Mumbai 400 001.

Place: Mumbai Date:  January 25, 2008

Activities Original Schedule as per PA Revised Schedule

Public Announcement Wednesday - November 28, 2007 Wednesday - November 28, 2007

Specified Date * Friday – November 30, 2007 Friday – November 30, 2007

Last date for Competitive Bid Wednesday – December 19, 2007 Wednesday – December 19, 2007

Date by which Letter of Offer to reach the shareholders Saturday – January 12, 2008 Friday – January 18, 2008

Offer Opening Date Tuesday – January 22, 2008 Monday – January 28, 2008

Last date for revising the Offer Price / Thursday – January 31, 2008 Wednesday – February 6, 2008
number of shares 

Last date for withdrawal by shareholders Wednesday – February 6, 2008 Tuesday – February 12, 2008

Offer closing Date Monday – February 11, 2008 Saturday – February 16, 2008

Date by which the acceptance / rejection would be Tuesday – February 26, 2008 Saturday – March 1, 2008
intimated and the corresponding payment for the 
acquired shares and / or the share certificate for the 
rejected shares will be despatched

* Specified Date is only for the purpose of determining the names of the shareholders of GPEL as on such date to whom the LOF and Acceptance Form is sent.

General

This announcement should be read in conjunction with the PA. The terms not defined herein will have the same meaning as defined in PA. All other terms and 
conditions of the Offer remain unchanged. For further details, please refer to the LOF and Acceptance Form.

The Acquirers and the directors of the Acquirers accept full responsibility for the information contained in this corrigendum to the PA and also for the obligations of 
the Acquirers to the extent as required and as laid down in the Takeover Regulations. 

The PA and this corrigendum to the PA are also available on SEBI’s website at www.sebi.gov.in. Eligible persons to the Offer may also download a copy of the LOF 
and Acceptance Form which will be available on SEBI’s website during the Offer period i.e. from Monday – January 28, 2008 to Saturday – February 16, 2008 and 
send their acceptances on or before Saturday – February 16, 2008.

For further details, please refer to the LOF and Acceptance Form. 
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